Annexure-6
Name of the corporate debtor: Dynamic Shells India Pvt.Ltd. : Date of of liquidation: 23.09.2019 ; List of stakeholders as on: 10.03.26 final

List of operational creditors (other than Workmen, Employees and Government Dues)
(Amount in )

received Details of claim admitted Amount of]|
Amount covered any Amount of]|
by lien or Whether lien mutual claim
attach t / attack Amount |% share in total |Amount of dues, that under
SI. Identificat Amount Amount of claim pending removed? covered by|amount of claims |contingent may be set|Amount of  |verificatio
No. Name of creditor|ion No. Date of receipt claimed admitted Nature of claim |disposal (Yes/No) guarantee |admitted claim off claim rejected|n Remarks, if any
1 HSIIDC U29199HR|25.08.2021 9,27,484.00) 5,07,008.04] ocC 0.05% 3,69,775.16 50,701 Claim considered
1967SGCO provisionalas received after
34545 stipulated time and
submitted as and till at
24.08.2021
9,27,484.00 5,07,008.04 3,69,775.16 50,701
sd/-

Ashok Kumar Gupta
Liquidator of Dynamic Shells India Pvt Ltd.




